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[Mr. DmjTY-SpiAXER in the Choir]

MR. DEPUTY-SPEAKER: Now pap
ers laid.

PAPERS LAID  ON THE TABLE

Accounts o f  C en tra l Board to r  P re 
vention and C o n tro l o f  W ate r  P o llu 
tion  f o r  1977-78, R eview  &  A nnual 
Report o f  Hindustan P refab  Ltd., 
New D elh i f o r  1977-78, Annual Report  
o f  N ational Bu ild ings Construction  
Corporation Ltd. fo r  1977-78 a n d  a  

statement.

THE MINISTER1 OF WORKS AND 
HOUSING AND SUPPLY AND RE
HABILITATION (SHRI SIKANDAR 
B A K H T ): I beg to lay on the Table:—

(1) A copy of the Certified Ac
counts (Hindi and English versions) 
of the Central Board for Prevention 
and Control of Water Pollution, for 
the year 1977-78 together with the 
Audit Report thereon, under sub
section (6) 0f section 40 of the Water 
(Prevention and Control of Pollution) 
Act, 1974. [Placed in Library. See 
No. LT—3051/78]

(2) A  copy each of the following 
papers (Hindi and English versions) 
under sub-section (1) of section 619A 
of the Companies Act, 1956:—

(a) (i) Review by the Govern
ment on the working of the Hin
dustan Frefab Limited, New Delhi, 
for the year 1977-78.

, ( ii ) Annual Report of the Hin
dustan Prefab Limited, New 
Delhi, for the year 1977-78 along 
with the Audited Accounts and the 
comments of the Comptroller and 
Auditor General thereon. [Placed 
in Library. see No. LT—3082/78]

(b) (i) Annual Report of the 
National Buildings Construction

Corporation limited, New Delhi, 
for the year 1977-78 along with,, 
the Audited Accounts and the com
ments of the Comptroller and 
Auditor General thereon.

(ii) A  statement explaining that 
Government are in agreement 
with the above Report and there
fore no separate Review on the 
working of the Company is being 
laid. [Placed in Library See No- 
LT—3053/78]

A nnua l Reports o f  K e ra la  Forest  
Development Corporation, Indian 
D airy  Corporation and I.C.AJR. and 
a statement re. delay in lay in g  

Report

THE MINISTER OF AGRICULTURE 
AND IRRIGATION (SHRI SURJIT 
SINGH BARNALA): I beg to lay on 
the Table:

(1) A  copy each of the following 
papers under section 619A of the 
Companies Act, 1956:—

(1) Annual Report (Hindi ver
sion) @ of the Kerala Forest De
velopment Corporation Limited, 
Kottayam, for the year ended 30th 
June 1977 along with the Audited 
Accounts and the comments of 
the Comptroller and Auditor Gene
ral thereon. [Placed in Library„ 
See No. LT—3054/78]

(ii) Annual Report (Hindi and 
English versions) of the Indian 
Dairy Corporation, Baroda, for the 
year 1977-78 akmg with the Audit
ed Accounts and the comments of 
the Comptroller and Auditor 
General thereon. [Placed in L i
brary. See No. LT—3055/78]

(2) (1) A  copy of the Annual 
Report (Hindi and English ver
sions) of the Indian Council of 
Agricultural Research, New Delhi, 
for the year 1075-76—Part H  (Ad
ministration and Finance).

@English sersloa eg the Report w »laid on the Table on the 31st AugustT


